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No. 1698] NEW DELHI, TUESDAY, APRIL 7, 2026/ CHAITRA 17, 1948
foveaT wTer
(S=uax faraT fasmn)

< faeett, 2 arder, 2026

FT.A. 1766(31).— Fx TEHTE, ATEqHAT AT+, 1972 (1972 FT 20) i g2 3 Fit IT-4TT (3)
F T () T gT 6 T IT-GTT (1) FRT T& TihAT FT FTART Fd gU, AT TTH Agarsli & oy qui-
FITeTeh TS TETT Fled ATAT AT 6 ATEHAT HEATAT o6 THET FIT I 9= | =999 0 10 Faferteaa
qi= SARAT T 39 FATAT FT T AT 16.03.2026, T 3 IuT FT o1afer I7 ITF IAA AT FT fAfdad
T F oI ST T, ST AT 912 | 2, % (o0 areqanalt 7R UE 9867 & &9 # H<6 el gl

1. |aT. SATHT FHT T, <9, T SEEIS[E S AT Fa U T3 AT T Hae T, | #1/1994/17146
TEIETE-AS T TAST-124104, ghamm
2. |aT. it AT ey, Meed, & AfF s, T e U | €0/1993/16518

TR JAateal, qor, A9 FFrarer, o1 o< Uaased & 9T, T ga«l, To-
412101, FETEI
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3. |ar. e uH. weret, Sifaae, sSe o6 At Afahedas sreuaee-4, {&r | #11/1992/14870
TEE LA SATRHTATYT, AT TS, HETCHT et SETaTer & 916 STR-302022,
TSTEITA

4. (3T, . SO FAR, TR, TFe At siheFa, 93T SEeE]E AT gTa UShal | §17/1990/13445
te e, 173, SUERH U, FATSIY, dia<d 99-600073, THa-Tg|

5. |aT. ffeiE FrenTe, 9, Tt T At AfheaFaT Ug AT q9¥ 48/T, wiie | €11/1982/06874
AT 16, T[ETAT SN THYE HILT god, AT gaarara-500081, T

[T, &. 4-15/2022-5.79-VI]
Tt =qaar, Fat=a afgwr

MINISTRY OF EDUCATION
(Department of Higher Education)
NOTIFICATION
New Delhi, the 2nd April, 2026

S.0. 1766(E)— In exercise of the powers conferred by clause (¢) of sub-section (3) of section 3 and sub-
section (1) of section 6 of the Architects Act, 1972 (20 of 1972), the Central Government hereby appoints the following
five persons, elected from among themselves by the Heads of Architectural Institutions in India imparting full time
instructions for recognized qualifications as members of the Council of Architecture, with effect from 16.03.2026,
namely the date of their election, for a period of three years or until their successors have been duly elected, whichever
is later:-

1 |Ar. Amit Kumar Garg, Director, Ganga Institute of Architecture & Town Planning

Kablana, Bahadurgarh-Jhajjar Road Jhajjar-124104, Haryana CA/1994/17146

2 Ar. Gauri Nitin Shiurkar, Director, School of Architecture, Symbiosis Skills and
Professional University, Pune Village Kiwale, Near Pune Mumbai Expressway

Tal. Haveli, Pune-412101, Maharashtra CA/1993/16518

3 |Ar. Kiran S. Mahajani, Principal, Aayojan School of Architecture ISI-4, RIICO
Institutional Block Sitapura, Goner Road Near Mahatma Gandhi Hospital Jaipur-

302022, Rajasthan CA/1992/14870

4 | Ar. K. Senthil Kumar, Principal, School of Architecture, Bharath Institute of Higher
Education & Research, 173, Agraharam Road, Selaiyur, Tambaram Chennai-

600073, Tamil Nadu CA/1990/13445

5 Ar. Milind Kollegal, Dean, Vaishnavi School of Architecture and Planning Number
48/A, Plot No.16, Guttala Begumpet Kavuri Hills, Madhapur Hyderabad-500081,

CA/1982/06874
Telangana

[F. No. 4-15/2022-TS.VI]
PRIYANK CHATURVEDI, Returning Officer
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